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Versus

1 . Shr I Ornesh Sa i ga 1 .
ChIef Secretary.,
Government of NCT. Delhi

5. Sham Nath Marg.
New DeIh i .

2, Sin'I R Chandramohan.

Directoi of Technical Educatioti.

Governmerit of NCT, Delhi.

Vihas EShawan. 'C' Bloch. I P. Estate.

New Delhi-110002.

3. Shr I P.R. Dassgupta.
Secretary. Education.
Ministiy of Human Resources Development.
Department of Education.
SItast I I Bhawan .

New De i h I1 10001 . .... Respondents
'.By .Advocate: Sfir i VSR Krishna proxy

counsel for Shr i Vijay Pandita)

ORDER (Oral )

Bt HOM'BLE MR. S.R. AD IGE. VICE CHAIRMAN (A)

Both agree that the Tr ibuna I s order dated

2,4 97 in O.A. No. 2841/91 has been complied with^

although witfi some delay.

2. Under the circumstances the C.P. is dropped

and notices against the alleged contemnors are

d Isch.argedf

'Kuldip Singh) (S.R, Adigei
Member (J) Vice Ciia i rman (A)
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